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13501 Staigmant re.

and brmging about certmn reforms mn
Tibet. The Dalai Lama agreed that
his country, though, according to
him, advanced spuntually, was very
peckward socially and economically
and reforms were needed *

it 13 not for us to say how far these

one side there was a dynamuc, rapidly
moving society, on the other, a static,
unchanging society fearful of what
mught be done to it in the name of
reform The dustance between the
two was great and there appeared to
be hardly any meeting pomnt Mean
while, change in some forms mnevit-
ably came to Tibet Communications
developed rapidly and the long isola-
tion of Tibet was partly broken
through Though physical barmers
wére progressively removed, mental
and emotionsl barmers increased
Apparently, the attempt to cross
these mental and emotional barmers
was either not made or did not suc-
ceed

To say that a number of ‘upper
strata reactionaries’ 1n Tibet were
solely responmble for this appears to
be an extraordinary sumphfication of
a complicated situstion Even accord
ing to the accounts received through
Chinese sources, the revolt in Tibet
was of considerable magnitude and
the basis of i1t must have been a
strong feeling of which
affects not only upper class people
also No doubt, vested

It was largely one of sympathy based
on sentiment and humamtanan rea-

FAIBATEA 0 100 (SAKA) Siwohon v Tibet 13503

sons Also on & certamn feeling of
kinship with the Tibetan people de-
rived froem long-established religious
and cultural contacts It was an m-
It is true that
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23503 Statement re. Situstion APRIL 27, 19
w Tibet

[Bhri Jawahsrla) Nehru]

adequate supply of clothes el¢. could
nat be brought. When 1 met the Dala

g
g
3
¢
:
]
£
g

Shri Ehadilkar (Ahmednagar), Of
<ourse, I know there is no opportunity
for discussion; I do not want to press
it, but 1 would like tb-have a lttle
<larification,.

Rosd Transport Corpore- 13304
tions (Amendment) Bill

Shrl Hem Barua: I want a little
Qarification,

Mr, Bpeaker: Not now. Hon. Mem-
bers will kindly read the statement,
and then if really there is some very
important matter, we shall see.

8mend the Reserve Bank of India Act,
1934

Mr. Speaker: The gquestion 18

‘““That leave be granted to intro-
duce a Bill further to amend the*
Reserve Bank of India Act, 1934

The motion was adopted

+
n“alm Morarji Desal: I introduce the
1

——

ROAD TRANSPORT CORPORA-
TIONS (AMENDMENT) BILL®*

The Minister of State in the Ministry
of Transport and Communications
(Shri Raj Bahadur): I beg to move
for leave to mntroduce a Bill further
to amend the Road Transport Corpo-
rations Act, 1850

Mr. Speaker: The question ls*

“That leave be granted to intro-
duce a Bill further to amend the
Road Transport Corporations Act,
1950"

The motion was adopted.

mlhi Raj Bahadur: I introduce the
n

dated 27-4-1955.

#Introduced with the recommendation of the President.



